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राज� थान �व
नयोग (सं. 4) अ�ध
नयम, 2015 

(2015 का अ�ध
नयम सं� यांक 21) 

[रा� यपाल महोदय क� अनुम�त �दनांक 24 अ�ेल, 2015 को �ा� त हुई]    

 31 माच#, 2012 को समा� त हुए &व(तीय वष# 2011-2012 क� सेवाओं 

के -लए रा� य क� समे.कत �न/ध म1 से, उन सेवाओं और उस वष# के -लए 

4 वीकृत रकम6 के अ�त7र8 त क�तपय और रा-शय6 के &व�नयोजन को �ा/धकृत 

करने के -लए अ/ध�नयम।    

 भारत गणरा� य के �छयासठव1 वष# म1 राज4 थान रा� य &वधान-मB डल 

�नD न-लEखत अ/ध�नयम बनाता हैः-    

 1. सं� ! त नाम.-इस अ/ध�नयम का नाम राजस ् थान &व�नयोग    (सं. 4) 

अ/ध�नयम, 2015 है।    

    2. �व$तीय वष' 2011-2012 के )लए रा, य क- समे.कत 
न�ध म/ से 

11,78,887/-3. का 4ा�धकृत .कया जाना.-अनुसूची के 4 तD भ 1 म1 &व�न�द#P ट 

सेवाओं के संबंध म1 31 माच#, 2012 को समा� त हुए वष# के दौरान, संदाय के 

अनुSम म1 आये &व-भU न �भार6 का चुकारा करने के -लए रा� य क� समे.कत 

�न/ध  म1 से, उन सेवाओं और उ8 त वष# के -लए 4 वीकृत रकम6 के अ�त7र8 त 

संद(त, अनुसूची के 4 तD भ 2 म1 &व�न�द#P ट रा-शय6 से अन/धक और कुल 

-मलाकर माV 11,78,887/-W.    (X यारह लाख अठह(तर हजार आठ सौ सतासी 

Wपये) क� क�तपय और रा-शय6 का &व�नयोजन    31 माच#, 2012 को समा� त हुए 

वष# से संबं/धत उ8 त सेवाओ ं के -लए .कया जाना एतYवारा �ा/धकृत .कया 

जाता है।    
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अनसुचूी 

            (दे:खए धारा 2)                          (3पय= म/) 
    अ�त7र8 त &व�नयोग रा-श जो �नD न-लEखत से अ/धक नहZं है।    

    सेवाएं और �योजन         द(तमत             �भ(ृत         

              राज4 व         पूँजी         राज4 व    पूँजी    योग    

1    2    

समे.कत 
न�ध 

अनदुान= के )लए माँग/ 

 
 

     

माँग स�ं या-12 

(अ? य कर) 

 
 

     

2030-4 टाD प तथा पजंीकरण  .. .. 10,53,850 .. 10,53,850 

2041-वाहन कर       

2045-व4 तओुं तथा सेवाओ ंपर अU य कर 

तथा श]ु क और 

      

3055-सड़क प7रवहन       

    योग .. .. 10,53,850 .. 10,53,850 
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माँग स�ं या-36 

(सहकाCरता) 

 
 

     

2408-खा_य भB डारण तथा भाB डागार और  .. .. 57 .. 57 

2425-सहका7रता       

    योग .. .. 57 .. 57 

माँग स�ं या-48 

(DबजलF) 

 
 

     

4801-aबजलZ प7रयोजनाओं पर पूजंीगत 

प7रb यय और 

 .. 1,24,980 .. .. 1,24,980 

6801-aबजलZ प7रयोजनाओ ंके -लए कज#       

    योग .. 1,24,980 .. .. 1,24,980 

    योग-समे.कत 
न�ध .. 1,24,980 10,53,907    ..    11,78,887    
    

दZपक माहेe वरZ, 

4मुख शासन स�चव। 
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LAW (LEGISLATIVE DRAFTIG) DEPARTMENT 

(GROUP-II) 

NOTIFICATION 

Jaipur, April 27, 2015 

No. F. 2 (33) Vidhi/2/2015.-In pursuance of Clause (3) of 

Article 348 of the Constitution of India, the Governor is pleased to 

authorise the publication in the Rajasthan Gazette of the   

following translation in the English language of Rajasthan  

Viniyog (Sankhya 4) Adhiniyam, 2015 (2015 Ka Adhiniyam       

Sankhyank 21):- 
 

(Authorised English Translation) 

THE RAJASTHAN APPROPRIATION (No. 4)  ACT, 2015  
 

(Act No. 21 of 2015) 
 

[Received the assent of the Governor on the 24
th
 day of April, 2015] 

 

An 
 

 Act 
 

to authorise the appropriation of certain further sums from and out 

of the Consolidated Fund of the State for the services of the 

financial year 2011-2012.ended on the 31st March, 2012 in excess 

of the amount granted for those services and for that year. 

Be it enacted by the Rajasthan State Legislature in the 

Sixty-sixth year of the Republic of India, as follows:- 

1. Short title.–This Act may be called the Rajasthan 

Appropration (No. 4) Act, 2015. 

 2. Authorisation of Rs. 11,78,887/-out of the 

Consolidated Fund of the State for the financial year 2011-

2012.- Certain futher sums not exceeding those specified in 

Column 2 of the Schedule amounting in the aggregate to the sums 

of Rs. 11,78,887/- (Rupees Eleven lacs seventy eight thousand 

eight hundred eighty seven) only paid from and out of the 

Consolidated Fund of the State towards defraying the several 

charges which come in course of  payment during the year ended 

on the 31st day of March, 2012 in respect of the services specified 

in Column 1 of the Schedule are hereby authorized to be 

appropriated for such services in relation to the year ended on the 

31st  March, 2012 in excess of the amount granted for those 

services and for the said year. 
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THE SCHEDULE 

    (See Section 2)                                         (In Rupees) 
 

    Excess Appropriation not exceeding to 

    Services and Purposes                 Voted         Charged Total 

        Revenue Capital     Revenue Capital     

1    2    

Consolidated Funds 

Demands for Grants 

 

      

Demand No. 12 

(Other Taxes) 

 
 

     

2030-Stamps and Registration  .. .. 10,53,850 .. 10,53,850 

2041-Taxes on Vehicles       

2045-Other Taxes and Duties on 

Commodities and Services 

      

3055-Road Transport       

    Total .. .. 10,53,850 .. 10,53,850 



6 

 

19¼6½        jkt
LFkku jkt

&
i=
] v
izsy
 27] 2015        Hkkx

 4¼d
½ 

6 

Demand No. 36 

(Co-operation) 

 
 

     

2408-Food strorage and warehousing 

and  

 .. .. 57 .. 57 

2425-Co-operation       

 Total .. .. 57 .. 57 
Demand No. 48 

(Electricity) 

 
 

     

4801-Capital outlay on power projects 

and 

 .. 1,24,980 .. .. 1,24,980 

6801-Loans for Power Projects       

    Total .. 1,24,980 .. .. 1,24,980 

    Total Consolidated Fund .. 1,24,980 10,53,907    ..    11,78,887    
    

दZपक माहेe वरZ, 
Principal Secretary to the Government. 

__________ 

6 

Government Central Press, Jaipur. 


